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Revised Constitution of Chandigarh Benches from 16.01 .2023 to 20.01.2023
(20.01 .2023 BEING FRIDAY BENCH)/16.01.2023 to 20.01 .2023 (20.01 .2023 a;) l3marr) ilm.
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DATE THROUGH
VIRTUAL

HEARING/CO
URT ROOM

BENCH HON'BLE MEMBERS

16.01 .2023
THROUGH
VIRTUAL
HEARING

A Shri A.D. Jain, Hon'ble VP
Sh. Vikram Singh Yadav, Hon'ble AM

17.01.2023 to 19.01 .2023 COURT NO. 1 A ShriA.D. Jain, Hon'ble VP
Sh, Vikram Singh Yadav, Hon'ble AM

16.01 .2023 THROUGH
VIRTUAL
HEARING

SMC Sh. Vikram Singh Yadav, Hon'ble AM

17 .01.2023 to 19.01 .2023 COURT NO. 2 SMC Sh. Vikram Singh Yadav, Hon'ble AM

16.01 .2023 to 19.01 .2023 B Cancelled

Note:

1. M.A's, Part Heard and Clarification cases will be heard by respective Members of the
Bench.
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